
 

 

 
Annexure – 3 

 
Name of the corporate debtor: IVRCL Chengapalli Tollways Limited; Date of commencement of CIRP: 20-April-2022;  

List of creditors as on: 11-April-2023 
 

List of other creditors (Other than financial creditors and operational creditors) 

(Amount in₹) 

Sl. 
No 

Name of 
creditor 

Details of 
claim 

received 

Details of 
claim 

admitted Amount 
of 

conting
ent 

claim 

Amount 
of any 
mutual 
dues, 
that 

may be 
set-
off 

Amount 
of claim 

not 
admitte

d 

Amoun
t of 

claim 
under 

verifica
tion 

Remarks, if 
any Date 

of 
receip

t 

Amoun
t 

claime
d 

Amoun
t of 

claim 
admitte

d 

Natur
e of 

claim 

Amount 
covered 

by 
Security 
interest 

Amount 
covered 

by 
guarante

e 

Whethe
r 

related 
party? 

1 

Income 
Tax 

Departmen
t 

14th 
Septemb
er 2022 

603040 185100 
Govern
ment 
Dues 

Nil Nil No Nil Nil 417940 Nil  

2 

National 
Highways 
Authority 

of India - 1 

13th 
August 
2022 

 

43170845
93 

395703933
6.77 

Govern
ment 
Dues Nil Nil No Nil Nil 36004525

6.23 Nil  

3 

National 
Highways 
Authority 

of India - 2 

14th 
October 

2022 

13198712
4 

42081500.
74 

Govern
ment 
Dues Nil Nil No Nil Nil 89905623

.26 Nil  

4 

National 
Highways 
Authority 

of India - 3 

04th 
January 

2023 
1108495 1108495 

Govern
ment 
Dues Nil Nil No Nil Nil Nil Nil  

 


